
Laid Report of Evidence given before the Select Committee on Insolvency and
Bankruptcy Code (Amendment) Bill, 2025

 

SHRI BIPLAB KUMAR DEB (TRIPURA WEST):  Sir,  I  rise to lay on the Table,  the
record  of  evidence  given  before  the  Select  Committee  on  Insolvency  and
Bankruptcy Code (Amendment) Bill, 2025.
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